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Present:

Credentials Autornation Pvt. Ltd.

ROC Pune

SECTION OFTHE COMPANIES ACT: 252(3) ofthe Companies Act, 2013
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ORDER
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On the request made by the professional appearing on behalf of the petitioner for

withdra$al of this Petition filed under Section 252(3) of the Companies Act, 2013 with liberty,

at his request, this Company petition is hereby dismissed as withdrawn with liberty to file

afresh under correct provision of law.
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Member (Judicial)
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